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Ne" R.II"ay Line. la M .... rallhlra 

2459. SHAI DEORAO PA TIL: Wid 
Ihe Minlsler of RAILWAYS be pleased 10 
slale : 

(a) whelher Ihere is any proposal 10 
conSlrucl new railway lines in Ihe SlalO: of 
Maharashtra durin. Ihe yur 1969-70 and 
durinll Ihe period of Fourlh Pive Year 
Plan; 

(b) whelher Oovernmenl propose 10 
consider tbe conslruclion of {i) Chanakha­
Rajur (ii) Narkhed·Amraoli and (iii) War· 
dha-Kolhapur Railway lines in M.harash· 
tra : 

(c) if so, when Ihese arc likely 10 be 
starled ; and 

(d) if nOI, the reasons Iherefor ? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): (0) The 
Fourth Five Year Plan proposals for new 
lines have not yet beeo finalised. Railway 
developmenl i. not based 00 any slale·w i,e 
or reaion-wi,e concepts but on overall 
deveiopmeDI considerations in the nalioool 
iOleresl. As such it is difficult to say which 
o( Ihe new lines Ihat will be taken up in 
the 4th Plan will rail in Maharashtra. 

(b) to (d). It .. proposed to undertake 
surveys (or a new line from Chanaka to 
Wani durtnll 1969·70. A decision re •• rd· 
ina the conllruclion of Ihis rail link will be 
1aken after the luryc~s are completed and 
the results thereof known. DUt' to the 
present difficult ways and means position it 
il nol possible to con.lder the construction 
of Narlthed-Amroati aDd Wardha-Kolhapur 
IIDea ID tbe near future. 

Tractor fladory In M .... rubtra 

2460. SHRI DEORAO PATIL: Will 
tbe Minister of INDUSTRIAL DEVELOP­
MENT, INTERNAL TRADE AND COM­
PANY AFFAIRS be pleased to stale: 

(a) whether the Maharasbtr. Oovern­
meal have demanded the e.tablishmmlt o( 
a Tractor Factory In Public Sector in Ihat 
Stale; 

(b) whether the request has heen con­
sidered ; Hnd 

(c) if 80, the result Ihereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) to (c). Maharuhtra wa. 
one of rhe several Stale. which had alked 
the Cenlral Governmenl for the locatlan of 
the propo.ed public sector projecl for th~ 
manufaclure of Iraclors in that Slate. The 
Slate Government were informed that in 
view or a traclor maDufacturinll piaDI al­
ready located in Bombay, the location of 
another plant in that State would not be 
justified. 
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Audit CeU. for CIIrrylng oat Inlpee­
ti8D of VeliJeles In Aut_bile 

Inftatry 

2<163. SHRI DHULESHWAR MEENA: 
Will tbe Minister or INDUSTRIAL DE­
VELOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased 10 Itate : 

(a) whether Government have decided 
to establish audit cell. io ea"b automobile 
ractory to carry oul tbe ins peel ion aDd 
quality or oach vehicle rollin. out of Ihe 
factory; 

(b) if so, tbe details thereof; 

(c] the dale rrom which these cells have 
slarted workin& or will start 1\Iorl<.lOl in 
each or the automobile ractories in India; 

(d) whether Ihe cost of runnin. these 
audil cells will be passed on to the COD­
sumer. in Ihe shape or Increased prices of 
vehicles: and 

(e) if nOl, al whose cost the.e proposed 
audit cells will run 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED)' (a) to (c). Tbe propoul for 
tbe establishment of a Tecbnical Audit Cen 
ror the Car Industry is under consideration. 
A team of Technical Experll appolnled by 
Government i. presently visilinll the planls 
of lbe three car manufacturers with a view 
to a .. isliol and advisinll tbe Idller in 
Itrelllthenlni their inlernal inspecllon or­
pnlaat/on. The team "III allO .u .... t to 
GoverDmcot tbe tiDd or eateroat iaapoctioD 




